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(c) Orders for the payment of death-
cum-retirement gratuity amounting
to Rs. 3,564/~ have also been issued.
This amount is to be divided amon-
gst the father, mother a_nd sister of
the Airman as per his will.

The Airman was not married and was
not entitled to any family pension. In his
service documents, he has mentioned his
father, mother and sister (aged 26) as
dependents. His father ‘has rcqu.ested the
IAF Benevolent Association for a job for his
elder son who is at present working
temporarily in a private organisation. He
has been asked by the LA.F. Bencvolcx}t
Association to furnish the bio-data of his
son.

Representation from the forward
Seamens Union, Calcutta.

450. SHRI SIVAJI PATNAIK: Will
the Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(2) whether Government have received
a rcpresentation from the Forward Sea-
mens Unjon, Calcutta regarding the trade
union represcntations on various tripartite
bodies and recognition of Union of Sea-
men;

(b) if so, the details of the representa-
tion; and

(c) the steps taken on the represen-
tation ?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM) : (a) Yes, sir.

(b) and (c¢) In the Memorandum sub-~
mitted by the Union, it had demanded,
inter-alia. the recognition of the Union
through, secret vote by ballot and also
sought representation on tripartite bodies
and withdrawal of the facilities for
collection of Union dues inside the Marine
House, Calcutta granted to the recoginsed
union. A procedure for verification of the
membership of Secamen’s Union is being
evolved and the feasibility of conducting the
verification is under consideration. The
grant of recognition or representation on
tripartite bodies will depend on the assess-
ment of the relative strength of member-
ship of the Union and, therefore, will have
to await the verification result when ccn-
ducted. Mecanwhile, it would not be appro-
priate to withdraw the facilities granted to
the recognised unions.
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Construction of Routes in Borghat
section of Bombay-Poona Road
National Highway No. ¢

452. SHRI ANNASAHEB GOTK HIN-
DE : Will the Minister of SHIPPING
AND TRANSPORT be pleased to state :

(a) the latest postion regarding the
construction of alternate routes in Borghat
section of Bombay-Poona Road, National
Highway No. 4 ;

(b) whether the scheme is being sub-
m.l&tcd for assistance from the Word Bank;
an

(c) if so, the facts regarding the same ?





